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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

G.A. 921/95. Dt. of Decision : 04-08-G5.

" N. Gurunadha Rsao oo Rpplicant.,

Va

1« The 5r. Superintendent of Past
’«ﬂ??ices, Ulgayauada Dlvxsznn,
'~vijayauada.

2. The Sr. Superintendsnt s RMS Y
Division, Vijayawada.

Jd. The Post Master General,
Vijayawada Region, U;Jayauada.

4., The Supsrintendent,
Postal Store Department, .
ULJayauada-SZD 001« ++ Respondents,

CTounssl for the Applicant : Mr. K. Venkataswara Rao

Caunsel for "the Respondsnts : fir. N.V. Ramana, Addl. CGSC.

CORAM:

THE HON'BLE SHRI A.B8, GORTHI : MEMBER (ADMN,)

ORDER
§ As per Hon'ble Shri A.D, Gorthi, Member (Admn.) i
_ o
On the submission made by the applicant's counsel E?J
the OA is dismissed as withdrawn, .
(A.B. GORYYI) {/ _
MEMBER(ADMN. ) '
ot |

7
Dated : The &th August 1995, Py ,«Qlﬂja'.)‘h'm ;4)
(Dictated in fpen Court)
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IN THE CENTRAL ADMINISTR.ATIVE TRIZUI
HYDERA SAD BE NCH
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THE HON'BLE SHRI A.D.GORTHI: MEmazn |
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Admiltted and Interim directions
issugd. : ,
. « "

Alloped,
Dfspo ed of with directions _

Dismissed. .
izmissed as withdrawn '
. [
i

Das isséd for default '

Rejegted/Ordared.

No order as to costs{_
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